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CENTRAL ADMINISTRATIVE TRIBUNAL 
BNCAL0RE BENCH 

Second Floor, 
C.mmercjaj. Complex, 

114 	 Indiranagér, 
angalore-560 038. 

Dated: 28 J U [1993 

APPLICATION NO(s). 	
588 of 1993. 

 

	

*r2ljc8nt(5 Sri.A.K.Rejeppen 	v/s. 	 Director Gener&l, 
CISF,N.Delhi & Ors, 

To 

	

1. 	Sri.A.K.Rajeppan, 
AssistEnt ub-Inspector.(Lxecutjve), 
Office of the AsItant CommandEnt, 
Centrl Industrial Security Force, 
Ministry of Home Affairs, 
Unit:N.P.C., Kaiga, 
Keruar District, Karneteka State(UK), 

	

2, 	Sri.P.A.Kulkerni, 
Advocate,No.48,57th A-Cros, 
Fourth Block,Rejein8g2r, 
Bangelore-560 010. 

Sri.M.Vsudeve Røo, 
Central Govt.stn.counsel, 
High Court Bldg. 
Banglore-l. 

The Commandant 
CI5F1Unit:NFC,Nuclear Fuel Complex,ECIL Post) 
Hyder2bed-500762. 

As.sistnt Comtandant%DD0, 
C. I.S.F .,MPT,Madras-l. 

SUBJECT:- 

Please find enclosed herewith a copy of the ORDER! 
STAY/INTERIM ORDER.pessed by this Tribunal in the ebove said 

spplicati-.n(s) on __15D2=9 ______ 

'41 ~-3 

4 DEPUTYREGISTRAR 
UOICIFL BRANCHES, 



t 
In the Central Administrative Tribunal 

Bangalore Bench 
Bangalore 

Application No .... .................... 	..%.... ..... of 1993 

ORDER SHEET (contd) 

Date 
	 Office Notes 

	 Orders of Tribunal 

- .— - 

PKS(VC)JVR(A) 

1 5.7.1993 

Sun P.A. Kulkarni for the applicant 

seeks permission to withdraw this applica-

tion. He says that he has filed a writ 

petition in the High Court. On the basis 

of the etetnent of Shri Kulkarni, this 

- 	 soolication Btefld8 dismissed as withdrawn. 

11 	t\MEER (A) 	VICE WAIrMAN 
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